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Counsel for both the parties present. Counsel for Respondent prayed for

time for seeking instruction from the Respondent for final submission. In

the meantimé, Counsel for the Petitioner is directed to propose the name

of IRP after seeking his consent, as prescribed in Form 2. Put up on

23.08.2017 at 10.30 A.M.

(S. VIJAYARAGHAVAN)
MEMBER (TECHNICAL)
ghk

(CH. MOHD. SHARIEF TARIQ)
MEMBER (JUDICIAL)



